
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Dated: 02.12.2020 

NOTICE  

 
 
 

Take notice that the following matters listed on 03.12.2020 in the Court of Chairperson will not be 

taken up. The next date of hearing will be notified later. 
 

         

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 43 of  

2020 

 

Vikas Kasliwal 

Vs. 

SREI Equipment Finance Ltd. 
 

 
 

 
 

Abhishek Puri  Saikat Sarkar-R1 

Neeraj Kr. Gupta-

IRP 

2.  Comp. App. (AT) 

(Ins) No. 421 of 

2020 

 

Bulusu Bhanu Teja 

Vs. 

Vance 7 Health Pharmaceuticals 

Pvt. Ltd. & Anr. 

 
  

Mullapudi Rambabu  

3.  Comp. App. (AT) 

(Ins) No. 583 of 

2020 

 

Office of the Asst. State Tax 

Commissioner 

Vs. 

Parthiv Parikh, Resolution 

Professional & Ors. 

 

Kanva Antani Shailendra Kumar 

Avdehesh Kr. 

Varshney-R1 

Arjun Chawala-R2 & 

R4 

Rohit Kishore-R4 

4.  Comp. App. (AT) 

(Ins) No. 780 of 

2020 

 
 

Mukesh N. Desai 

Vs. 

Piyush Patel & Ors. 

Rajendra Beniwal  Dhiren R. Dave-R1, 

R2 & R4 

Sumit Kansal-R3 

5.  Comp. App. (AT) 

(Ins) No. 854 of 

2020 

 

iLabs Hyderabad Technology 

Centre Pvt. Ltd. 

Vs. 

RP, Abir Infrastructure Pvt. Ltd. 

 

 

Eshna Kumar  Anando Mukherjee 

6.  Comp. App (AT) 

(Ins) No. 894 of 

2020  

 

 
 

I & B Engineers (P) Ltd. 

Vs. 

Scorpio Engineering Pvt. Ltd. 

Rohit Sharma  

7.  Comp. App. (AT) 

(Ins) No. 654 of 

2020 

 

 

Decan Value Investors L.P 

Vs. 

Dinkar T. Venkatasubramanian & 

Ors. 

(R.P. of Amtek Auto Ltd.) 

 
With 

Arpan Behl Sumant Batra-R1 

Siddhant Kan-R2 

Charu Bansal-R2 & 

R3 

Sumesh Dhawan-R4 

8.  Comp. App. (AT) 

(Ins) No. 729 of 

2020 
 

Union Bank of India (Erstwhile 

Corporation Bank) 

Vs. 

Dinkar T. Venkatasubramanian & 

Ors. 
 

 

 
 

 

Alok Kumar  Sanjay Bhatt-R1 

Chanakya Keswani-

R2 & R3 



9.  Comp. App. (AT) 

(Ins) No. 543 of 

2020 

Part Heard 

 

Metro Cash & Carry India Pvt. Ltd. 

Vs. 

NWCC Supply Chain Solutions 

Pvt. Ltd. 

 

With 

Aditya Bhat Gagan Chhabra 

10.  Comp. App. (AT) 

(Ins) No. 545 of 

2020 

Part Heard 

Metro Cash & Carry Pvt. Ltd. 

Vs. 

North West Carrying Company 

LLP 

 

 

Aditya Bhat Ruhi Chhabra 

 
 
 
 
 

 

 

 

  

 

 

     Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/- 

2. Website: www.nclat.nic.in                                                                             Registrar       
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